Central aAdministrative Tribunal
principal Bench

0.A. NO. 2&06 of 1992
T

New Delhi, dated this QE," __December, 1999
Hon ble Mr. S.R. Adige, Vice chairman (A}
Hon ble Mrs. Lakshmi swaminathan, Member (J)

s/shri

1. N.K. Gaba,
s/o shri L.D. Gaba,
R/o E.P. 362/15, Jacom Pura,
Gurgaon.

7. R8s Bhatia,
s/o Shri H.G. Bhatia
R/o C-116, wWwest Patel Nagar.
New Delhi-110008.

3, Kamta pPrasad,
s/o shri Jangll Ram,
R/0 B-462A, sector 19,
NOTDA (Ghaziabad).

4. Sharwan Kumar,
s/o late chi-i Dina Nath,
R/o 193: sector 6, R.K. Puram,
New Delhi-110022Z.

. %.C. Biswas,
s/o Shri R.C. Bilswas,
R/o 801A, Devika Tower,
6, Nehru place,
New Delhi~110019.

6. Banwari Re jak,

S/o Shri Makoi Lal,

R/o C-291A, sector 19,

NOTDA {Ghaziabad). ... Applicants
(By Advocate: shri R.K. Kapoor )

Versus
Union of India through

. The Secretary,
Ministry of Communications,
sanchar Bhawan, Ashoka Road,
New Delhi-110001.

7, The Secretary,
Ministry of Finance.
novernment of India,
North Block,
New Delhi-110001. ...Respondents
(py Advocate: Shri N.C. Sikri, 5r-. Counsel with
Ms. Geetanjalil Goel)
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HON 8L E MR, 3q:Re-ADI GE, VICE CHAI Déc

This 0A filed on 23.,10,92 had come »

for hearing on 22.7,99. None sppeared for
spplicantse Respon dents wars rep rssented by
lesamed Sr. Counsel shrel N‘;C‘;sikri who was assisted
by Ms. G.Geele After hearing Shrl Sikri snd
perusing the materials on recerd, the aferesald Op
yas dl wnissed by exparte order dated 22.7.99.

2. The reupon applicents filed Ma No.1986/99

sseking rshearing of the Oa. It uas eentendsd
by learned cotnssl fer applicants Shei R.K Kspoor
that by srder deted 7.7.99 this OA was ordered
te be listed fer hearing on 15,9,99, but wi the ut
netice ta him, hearing of the case vas b re ught
forvard t8 22.7.99 and the Oa was disnissed in

his absences

3. Respendents’ ceunsel wvery falipgly stated
that he had ne ebjsction if the OA was reheared
in the presence of beth parties,

4, Aceordingly the matter has besn reheard

in the presencs of beth parties.

S. mpplisants sesk revisien ef thelr pay scales
from Rs,2000-3500 to M,2%75-3500 with effect frea

the date the recommendations of the 4th Pay
Commissien were implenented fe.ee 141,86 with arrsars

and intersst thersen.

6. Adnl ttedly applisants beleng te TES Grew '8!

of Telsesm.Department and as per the 3rd Pay Cemmissien
recemmen datiens, their pay scals was i, 650-1200,

pplicants assert that TES Grew ‘B'service 18 the
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highest Gretip '8' cadre in the Teleesm, Engineering

gsse., and is filled 100% by premetion frem the sadre

ef JT0s., They asssrt that they eannet be qrcwed

with girs- carvi ces/pests mentiened in para 8.49(b)
I &~ 10y (onamivitns

o f, W repert whe had been recommen ded the revised

scale of ,2375-3500,net least bagause uhlish the

pre revised seale of R, 840-1200 was predéninantly a

p ometienal scale, the grade of TES Grew '3' was
rilled entirely by premetien.

7. e have considered these submi ssions
carefully.
8, adnittedly applicanta were in the prersvised

scale of %, 650-1200, This cale of . 650~1200 was in
Pact two scales with deffering rates of ingrement
vis,. (a) %650=30-740-35- 880-40-1200 and (b) ». 6%~
45-1100-30~-1200., The 4th Pay commissien neted that
the scale of B,6M=1200 at (a) was the present
standard scale fer Grew g pests like Sestisn
Officers in Contral Sestt; Supdt: . Exeise & Customs;
app raiser{Custems); asstt.fhgineers in P & T, Railuays,
Dafense 3 OPUW0 Jr. Seientifie Officers in Defenss
and Grade 'A' of Central Seekt. Stenes Serviese. The
Civii & Pelige Sorviess(Grew *'B8') in UTs usre alas
in this scales rppeintment te these seteguriss

of pests was beth by premetisn es ell as by direet
recrul tment, The Pay Cemmissien recemmen ded that the
tus scales at () and (b) abswe be merged and given
the scale of ,2000-3500,

9% The 4th Pay Osmmissien alse neted that there

m:- the scales of (a) %,840~1200 whieh was predeminantly

] .Pumothnd scale fer pests in the scale of s, 500-900;
N A



fs,775=-1000 and fe, 650960, Thers was alss a—scale eof

n,840-1040, The pests in thease scales wsre the
highest in Grewp 18! and the Oommigssien recemm o ded

a single replescement scale ef fs,2375-3500,

108 The fact that spplicents whe agni ttedly were
in the pré\gevisad scale of]h._ﬁSO-‘lZOO ware granted
the revised scale ef f,2000+3500 and net the revised
scale sff, 2375« 3500 cannet be ascribed te eny onemaly
on thap& of the Ath Pay ommissiene Indead the
osmmi ssien in para 10,64 of their repert have gene
inte the preblems faced by TES Grewp °8° Officers

en preme tien, in seme deptheihile di scussing those
problems in that parsgreph the 4th Pay Osmmission

has specificelly neted that TES Greip '8! compri ces
posts ef asstt, Directer; Assistent fhainser (emphasis
added); Sub-Divisienal 0fficer; mmercial Officer etee
and are in the scale of f,650=1200/=¢ It has alse
besn neted that there is ne dirsct racrui tment at that

level,

1. Thus, if asstt.fhginsers inpP & T, l1ike ether
asstt. hgineers in Rallwsys, Defence & P UD, all eof
whem were in the prerevised scale of ®,650-1200

have beeh aranted the revised scale of B,2000~3500

and the revised scale of R,2375-3500 has been c’nf’i‘.'\'ed
te these whe usrs in the prerevi sed scale of R,840-1200
and fs,840-1040 uh;!, the initial starting salary was
clearly higher, it cannet be said that respendents’

decisiens are 1llegal and arbitrary se as te warrant
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our judicial interventien.

12, The On is dismissed. Ne cestse
B W ) oo
_/"J@“&/‘M / //{/ oligc
( mrs, LaKSHMI summ?mm ) ( SeRm.ADIGH )
memBER(D) VICE CHAI MmN (A).
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